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IN THE HIGH COURT OF DELHI AT NEW DELHI

# CNR No. DLHC010424142026
+ W.P.(C) 13085/2026 & CM APPL. 60862/2026, CM APPL.
60863/2026
DEVRAY Petitioner
Through:  Mr. Sowmya China, Adv.
versus
CENTRAL BUREAU OF INVESTIGATION ... Respondent
Through:
CORAM:
HON'BLE MR. JUSTICE C. HARI SHANKAR
HON'BLE MR. JUSTICE VINOD KUMAR
ORDER(ORAL)
% 08.09.2026
C. HARI SHANKAR, J.
1. Mr. Sowmya China, learned Counsel for the petitioner, has

drawn our attention to para 5 of order dated 2 November 2022 passed

by this Court in WP (C) 15148/2022 which reads thus:

2.

“5. Without prejudice to the rights and contentions of the
parties, the Tribunal is requested to dispose of the OA of the
petitioner on the next date of hearing before the Tribunal i.e.
22.11.2022 or as soon thereafter as may be possible. In case, it is
not possible for the Tribunal to finally dispose of the petition, the
Tribunal shall consider the interim application filed by the
petitioner and pass appropriate orders thereon.”

Mr. China submits that, despite nearly four years having been

passed since then, neither the petitioner’s OA nor his application for
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interim relief has been decided.

3. We are informed that the matter is next listed before the

Tribunal on 5 October 2026.

4. We request the Tribunal to ensure that, on the next date of
hearing, the directions contained in para 5 of order dated 2 November

2022 are positively complied with.

5. This writ petition is accordingly disposed of.

C. HARI SHANKAR, J.
VINOD KUMAR, J.
SEPTEMBER 8, 2026/dsn
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